
Govemment of Jammu and Kashmir

Department of Law' Justice and Parliamentary Affairs
' Civil Secretariat

Srinagar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union tenitory of

Jammu and Kashmir-Appointment of OIIicer In charge(OlC) Litigation'

GOVERNMENT ORDER NO:- 7310- JK (LD ) of 2026

DATED:- 16 - 06 - 2026

Sanction is hereby accorded to the appointment of Mr Mohammad Yousuf

Ganai, District Social Welfare Officer irinagar as Oflicer Incharge (OIC)

Litigation for the cases mentioned in annexure to this Govemment Order

including Contempt Petition, if any pending before Hon'ble Supreme Court of

India/ Hon'ble High Court of J&K and Ladakh'/Central Administrative Tribunal

or any olher forum.

The terms and conditions of appointment of the olc shall be govemed by

the provisions of Govemment o'dei No't623-IK(LD) of 2021 dated24'03 '2021'

By order of Government of Jammu and Kashmir'

No:- LAW-OIC/6/2026

Copy to the:-

sd/-
(Achal Sethi)

Commissioner/Secretary to Govemment

Daredil6'06'2026
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(Rev B

Deputy Legal Reme

l. Leamed Advocate General, J&K'

i. e.in.ipuf s"...tary to Hon'ble Lieutenant Govemor' Raj Bhawan'

J. ioint i."..tu.y (J&K), Ministry ofHome Affairs' Government of India'

a. n"girt u, C"r"ral, High Court of J&K and Ladakh' Jammu/Srinagar'

i. prii.ipur s"...tary to Hon'ble Chieflustice' High Court of J&K and Ladakh

6. Commissioner/Secretary to Govemment' Social welfare DePartment'

7. Director Litigation, Srinagar/ Jammu'

8. Law Officer concemed'

9. Officer I-n Charge Litigation(Olc)'

10. Private Secretary to Chief Seoetary for information ofChiefS

I l. Priyate Secretary to Commissioner/Secretary Law'

12. Incharge Website.

13. Govemment Order file'

14. Concemed file. I
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Annexure to the Government Order No' 7310- JK (LD) of 2026 dated 16'06'2026

itle of the casease No.

usiness Administration

uter Science &s. Kashmir College of Comp

Ors Vs UOI & Ors

wP No. 548/2018

CJ Computer Educa
Ors Vs UOI & Ors

tion Anantnag.WP No. 52712018

Ors Vs UOI & Ors
nformati technoonf ogyormanlWPNo. 1895/2018

s Helpage Institute of TechnologY Kangan

anderbal
Ors Vs UOI & Ors

WP No. l7l9l201 8

echnology Namblabal PamPore
o soft ComPuter Institute & Information

Ors Vs UOI & Ors

WP No. 758/2018

. Tech College of ComPuter
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lied TeWP No. 03/20187

IPS Technologies
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wP No. 05/2018tt
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